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Share of Indian Ships in Overseas Trade foregoing companies 

133. SHRI ARJUN CHARAN SETHI: Will 
the Minister of SURFACE TRANSPORT be 
pleased to state : 

(a) the percentage of share of Indian ships 
in the total overseastrade achievedduring 1991-
92 and 1992-93;and 

(b) the steps being taken to increase 
country's share in overseas trade to eam more 
foreign exchange? 

THE MINISTER OF STATE OFTHE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGADISH TYTLER): (a) The share of Indian 
ships in the overseas trade achieved during 
1991-92 and 1992-93wasabout36%. 

(b) The govemment have taken the follow-
Ing stepsto increase the share of Indian ships in 
overseas trade and to eam more foreign ex-
change: 

1 . Automatic approval is now given lor:-

(i) Acquisition of all categories of 
ships except crude tankers and 
OSVs, by PrivateShippppowning 
companies. 

( II ) Sale of ships tor further trading 
scrapping to a company within 
Indian or abroad. 

(II i) Acquisition of ship from an Indian 
Shipyard; and 

(IV) AcqUisilion for replacement ton-
nage. 

2. Shipping companies l'lave been allowed 
to retain sale proceeds of Iheirshlps abroad and 
IltillSC them for fresh acqUisition. 

3. shiPPing companies have been given 
ft(~edom to time charter out Indian ships to 

4. Shipping companies are allowed to ac-
quirevesseisthroughbareboatcharter---<lJln-
demise method. 

5. Quarterly Block Allocation Scheme for 
repair of ships has been dispenseclwith entirely 
and Reserve Bank of India now release foreign 
exchange for ship repair drgdocking and spares 
for imported capital goods without any value 
limit. . 

6. Freightchargeson account of movement 
of fertilizer and petroleum products are now 
allowed to be paid in convertible currency on par 
with other commodities. 

7. With a view to attracting foreign qlpitalfor 
acquIsition of ShiPS, government have relaxed 
the mlntmum percentage of share capital of an 
Indian company to be held by citizens of India. 
from 60% to 49% as per Section 21 (ii) (b) of 
Merchant shipping Act 1958. 

{ T ranslationj 

Road Accidents in States 

134. SHRI UDA Y PRAY AP SINGH: 
SHRI KASHIRAM RANA: 

Will the Minister of SURFACE TRANS-
PORT be pleased to state: 

(a) the State-wise details of the people 
killed in road accidents dunngeach of the last two 
years: and 

(b) the measures taken or proposed to be 
taken by the Govemment to minimise the road 
aCCidents? 

THE MINISTER OF STATE OF THE MIN-
ISTRY OF SURFACE TRANSPORT (SHRI 
JAGADISH TYTLER) . (a) Statement I, IS at-
tached 
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(bIMeasule&takenOl JlfOPCJII8d~ dentsaregiven in the statementatstatement II, 
by the Government to minimise th •. roadacci- aIIIIdled. 

SI'A~-f 

SINo. Names of Slate Union No. ofpersons kiHed 
TelTitory 

STATES: 1991 1992 

1. AncIlra Pradesh 5598 6036 

2 Arunachal Pradesh m 175 

3. Assam 867 940 

4. Bihar 23)4 2013 

5. Goa 177 200 

6. Gujarat :m9 4(0) (E) 

7. Haryana 1916 100) (E) 

8. Himachal Pradesh 414 E> 

9. Jammu&. Kashmir :m 443 

10. Kamataka -i079 5000 (E) 

11. Ketaia 1813 1963 

12. MadlyaPradesh 3398 3474 (P) 

13. Maharashtra 6100 6726 (P) 

14. Manipur 111 111 

15. MeglaIaya 129 150 (E) 

16. r,Alloram 29 Z1 

17. Nagaland 57 34 (E) 

18. Orissa 1m lXXJ (E) 

19 PUIljab '141 1200 (EI 



401 Written Ahswers SRAVANA4, 1915 (SAKA) Written Answers 4(Q 

SINo. Names of State Union 
Territory 

STATES: 

20. Rajasthan 

21. Sikkim 

22. TamiiNadu 

23. Tripura 

24. Uttar Pradesh 

25. west Bengal 

UNION TERRITORIES: 

26. A&Nlslands 

27. Chandigarh 

28. Dadra &Nagar Haveli 

29. Deihl 

~ Daman & Diu 

31. Lakshadweep 

32. PondK:herry 

TotaI:-

E---Estirraed 

TheStepstakenibeingtakeninclude:-

1. 

2. 

~M. V.Ad.1988andtheRtJes 
framed thereunder provide for 
stricter requirements in respect 
ot issuance of drivIng licences 
and stnngent penalties for of-
fences. 

Formal training in a driving 

No. of persons killed 

1991 1992 

3736 3862 

34 44 

6400 7r:rT3 

!!5 125 

?fa) 70CYJ (E) 

2559 2700 (E) 

5 12 

72 !:B 

11. 11 

1820 1727 

7 11 

0 0 

107 132 

56625 '::/iE17 

P-PmvidsionaI 

3. 

4. 

school is made a pre-requisite 
for issuance of licence to drive 
transport vehICles. 

Maximum safe laden weights 
have been prescnbedfortrucks 
including light commercial ve-
hICles. 

Maxirrunspeedlimitshavebeen 
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prescribed for all vehicles except 14. More Police presenoe in acci-
light motor v~hicles. dent prone areas. 

5. Uniform intervals for checking 15. Special moming drives and night 
the fitness of vehicles have been mobile patrolling. 

. prescribed throughout the coun-
try. 16. Use of Dooradarshan/AIRIP(ess 

of giving wide publicity on road 
6. It is prescribed that road safety safety. 

devices would be fitted in the 
vehicles viz. direction indicators 17. Painting of bus boxes, yellow 
with blinker system for vehicles, boxes. 
special labels on carriages car-
rying dangerous or hazardous 18. Special night checkingon High-
(})Ods. ways. 

7. A Nalional Road Safety Council 19. Special Drive against buses, 
has been setupforformulation of HTVs. TSRs, Taxis etc. 
road safety measures. State 
Govemments were also re- 20. Painting competitions and other 
quested losel up Stale level road road safety activities are being 
safety counci Is. organised by Road safety Cell to 

j,lCUicalethesenseof road safety 
a Strict and rigid enforcement of among various road users and 

traffic rules and regulations. children. 

9. Regular special drive against [English) 
rash and negligent driving, deriv-
ing without driving licences, Conversion of Telephone exchanges in 
drunkendrMng,deIecIive~ KeraIa 
lights. over-speeding. over-
loading etc. 135. SHRI K. M. MATHEW: Will the Min-

islerofCOMMUNICA TIONSbe pleased to state 
10. Regularprosecutionofviolation 

through issue of notices. 
(a) the district_lse details of telephone 

11. School children are regularly exchanges being converted into electronic in 
irrpartednecessarytrainingedu- Kerala. 
cations in the schools about the 
rules of the roads and related (b) the present status I stage of progress of 
saletyaspedSbVIle roadssalety each exchange; and 
cell or Delhi Traffic Police. 

(c) the dates on which each oneoflhem are 
12. Introduclion otblinkersl signals likely to be completed? 

at accident prone areas. 
THE MINISTER STATE OF THE MINIS-

13. Prosecution through Radar TRY OF COMMUNICATIONS (SHRI SUKH 
GU1s. RAM): 




